ITEM NO.303 COURT NO.6 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition (Civil) No.936/2018

DINESH KUMAR GUPTA & ORS. Petitioner(s)
VERSUS

HON’'BLE HIGH COURT FOR JUDICATURE OF RAJASTHAN Respondent(s)

(IA No.112366/2018 - FOR EX-PARTE STAY; and, IA No.164272/2018 -
FOR STAY)

WITH

W.P.(C) N0.967/2018 (X)
(FOR ADMISSION; IA N0.179982/2018 - FOR CLARIFICATION/DIRECTION; IA

No.115665/2018-FOR EX-PARTE STAY; IA NO.131527/2018 - FOR
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ ANNEXURES; IA
No.177238/2018 - FOR INTERVENTION/IMPLEADMENT; and, IA

No.150725/2018 - FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/
ANNEXURES)

W.P.(C) No.1471/2018 (X)

(FOR ADMISSION; IA No.20394 - FOR APPROPRIATE ORDERS/DIRECTIONS;
IA No0.176424/2018 - FOR EX-PARTE STAY; IA No0.8092/2019 - FOR
INTERVENTION/IMPLEADMENT; and, IA No.67591/2019 - FOR INTERVENTION/
IMPLEADMENT)

W.P.(C) N0.498/2019 (X)
(FOR ADMISSION and I.R.; and, IA No.62398/2019 - FOR EX-PARTE STAY)

W.P.(C) No0.464/2019 (X)
(FOR ADMISSION; and, IA No0.59099/2019 - FOR EXEMPTION FROM FILING
OT; and, IA NO.59098/2019 - FOR GRANT OF INTERIM RELIEF)

W.P.(C) Diary No.13252/2019
(IA N0.100490/2019 - FOR CONDONATION OF DELAY IN REFILING; and, IA
No.100491/2019 - FOR EXEMPTION FROM FILING 0.T.)
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resof JOR ADMISSION; and, IA No.102246/2019-STAY APPLICATION)

W.P.(C) N0.897/2019 (X)
(FOR ADMISSION; and, IA No.102111/2019-STAY APPLICATION)



W.P. (C) No.895/2019
(FOR ADMISSION; and, IA No.102102/2019-STAY APPLICATION)

W.P.(C) No.1008/2019

Date : 30-09-2019 These matters were called on for hearing today.
CORAM :

HON'BLE MR. JUSTICE UDAY UMESH LALIT

HON'BLE MR. JUSTICE VINEET SARAN
Counsel for the Parties:

Mr. Vijay Hansaria, Sr. Adv.
Mr. Avnish Pandey, AOR
Ms. Sneha Kalita, Adv.

Mr. Sanjay R. Hegde, Sr. Adv.
Mr. Gopal Jha, AOR

Mr. Sanjay R. Hegde, Sr. Adv.
Mr. Abhinav Mukerji, AOR

Mr. Siddharth Garg, Adv.

Ms. Bihu Sharma, Adv.

Mr. Purnima Krishna, Adv.

Mr. Samarth Khanna, Adv.

Mr. V.K. Shukla, Sr. Adv.

Mr. Rishabh Sancheti, Adv.
Ms. Padma Priya, Adv.

Mr. Anchit Bhandari, Adv.
Mohd. Shahrukh Ali, Adv.

For Mr. K. Paari Vendhan AOR

Mr. P.S. Patwalia, Sr. Adv.
Mr. Nidhesh Gupta, Sr. Adv.
Mr. John Mathew, AOR

Ms. Vriti Gujral, Adv.
Ms.Pallavi Singh, Adv.

Ms. Jasneet Kaur, Adv.

Ms. Vibha Datta Makhija, Sr. Adv.
Mr. Rishi Matoliya, AOR

Mr. H.D. Thanvi, Adv.

Mr.Praveen Gaur, Adv.
Ms.Priyanshi Aggarwal, Adv.

Ms. Aadya Mishra, Adv.
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Manish Singhvi, Sr. Adv.
D.K. Devesh, AOR
Satyendra Kumar, Adv.
Shailja Nanda Mishra, Adv.
Harsha Vinoy, Adv.

Arpit Parkash, Adv.

Milind Kumar, AOR

Annam D. N. Rao, AOR
A. Venkatesh, Adv.
Rahul Sharma, Adv.
Sangeetha M.R., Adv.
Ananya Khandelwal, Adv.
Avni Sharma, Adv.

Prerna Singh, Adv.
Guntur Pramod Kumar, AOR

Supriya Juneja, AOR
Mridula Ray Bhardwaj, AOR

Sriparna Chatterjee, Adv.
Sakshi Kakkar, AOR

S.S. Dahiya, Adv.
R. C. Kaushik, AOR
Sangeeta Gaur, Adv.

K. Parameshwar, AOR
M.V. Mukunda, Adv.

Avadh Bihari Kaushik, AOR
Devashish Maharishi, Adv.

Adarsh Upadhyay, AOR
Harsh V. Surana, AOR
Rohit K. Singh, AOR
Karthik S.D., Adv.

R. Balasubramanian, Sr. Adv.
Sachin Sharma, AOR

Sunil Samdaria, Adv.



Mr. Sanchit Garga, AOR
Mr. P.D. Sharma, AOR
UPON hearing the counsel the Court made the following
ORDER
Heard learned counsel for the parties.
The parties are at liberty to file written submissions by

14.10.2019.

Oorder reserved.

(INDU MARWAH) (SUMAN JAIN)
COURT MASTER BRANCH OFFICER
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